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Mr.A.K.Roy Chouclhur.y 

For the respondent 	: 	'Ms R.Basu 

0RDR, 	 • 

On the prayer made by Mr.De, the learned counsel for the 

applicant, liberty is given to amend the application. The matter will 	• 

come up on 12-11-2001 for hearing. ' 

(L.R.K'ad) 	 (0. Puryasta) 
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